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(c) and (d) The increase / decrease of Corporate Tax under dispute depends on
assessments and their litigations and which is on-going process.

(e) The Government is taking several steps to reduce Corporate Tax under
dispute and strategies, targets for this are laid down in the beginning of every financial
year as part of the Central Action Plan document. Policy actions have been taken,
which includes substantial increase in monetary limits for filing appeals. Guidelines to
field authorities for dealing with stay petitions have been issued. Efforts of the field
authorities in this regard are regularly reviewed & monitored by superior authorities.

Stake Sale and monetization of assets in PSUs

238. SHRI SANJAY RAUT: Will the Minister of FINANCE be pleased to state:

(a) whether Government is seriously considering a proposal to reduce the
government's stake in a number of State-owned companies below 51 per cent and
monetisation of land and other assets of PSUs;

(b) if so, the details thereof and reasons therefor; and

(c) the details of formula/guidelines fixed by the Government for stake sale and
monetization of land and other assets of PSUs?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) to (c) Yes Sir. The Government has approved the procedure and
mechanism for Asset Monetisation of Public Sector Enterprises (CPSEs)/ Public Sector
Undertakings (PSUs)/ other Government Organizations, which is available in the website
of Department of Investment and Public Asset Management (DIPAM) at
www.dipam.gov.in. CCEA is yet to lake a decision on reducing Government's stake
below 51% in select CPSFs.

Elimination of certain centrally sponsored schemes

239. Ms. KUMARI SELJA: Will the Minister of FINANCE be pleased to state:

(a) whether the 15th Finance Commission has recommended eliminating certain
centrally sponsored schemes;


